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(¢) the number of posis which re-

mained unfilled due to this ban, depart-

ment-wise, since 1962 to date?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) to (c¢)
No ban on recruitment to ministerial
cadres as such, was imposed in 1962.
However, in order to facilitate the re-
deployment, through the Central (Sur-
plus Staff) Cell set up in the Ministry
of Home Affairs, of the surplus staff
identified as a result of the studies car-
ried out by the Department of Adminis-
trative Reforms and the Staff Inspec-

[ RAJYA SABHA]

tion Unit of the Ministry of Finance,
certain restrictions have been imposed
since 1966 on filling ministerial non-
gazetted posts, whether by promotion or
direct recruitment, unless a certificate
is obtained from the Cell that it has no
suitable candidates to offer. These res-
trictions do not, however, apply to
recruitment to  ministerial cadres
through normal channels like the annual
competitive examinations held hy the
Union Public Service Commission.

RE-DEVELOPMENT OF GOLE MARKET AREA

*731. CHAUDHARY A. MOHAM-
MAD: Will the Minister of HOME
AFFAIRS be pleased fo state:

(a) whether it is a fact that the old
municipal shops at Gole Market, New
Delhi have outlived their lives, and are
to be dismantled for re-development of
the area under the Master Plan in due
course ;

(b) whether it is also a fact that muni-
cipal shops Nos. 39 to 46 are licensed
for General Merchants Stores only for
which they were originally and specially
designed and constructed, and allotted
on monthly rent through auction ;

(c) whether some of the allottees of
these shops have now applied for
change of trades in flour and Oil Mills
and if so, the action taken thereon ;
and

(d) whether objections to the pro-
posed applications from the immediate
neighbours, residents of the locality,
Chief Architect and Junior Vice-Presi-
dent, New Delhi Municipal Committee, |

to Questions 5332
Member, Metropolitan Council from the
grea, have been received by the New
Pelhi Municipal Committee, and if so,
the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) The
shops have to be dismantled under the
development plans of the D.I.Z. area,
put at the moment are quite safe,

(b) Municipal shops Nos. 39 to 46 were
allotted through public auction for
czeneral Merchant Stores about 30 years
ago and are continuing as such.

(c) The allottee of Shop No. 42 has
requested permission to install a flour
and oil mill and the case is under exa-
mination by the N.D.M.C.

(d) Objections have been received
from certain other shop-holders against
this petition and they are under exa-
mination.

TR Iarfuat &1 amga fwqn s

*732. #Y TUFATEN : FAT TZ-ATH
HAT Ig FAOA AT FAT FH (9 ¢

() a1 ag @+ g fr g9 & famrar-
T Tog 9wt gmee fadas F fadw
H WRT & 99F faget I Tast F
AT TSy ITIfErEt aTEIR A 9Ny
Fea &1 fauig frar &, oix

(@) afz g, @ g7 safsaEi F 7w
FT § A 3% gt & graey § 92
FT & wfafxar g7

+[SURRENDER OF INATIONAL AWARDS

*732. SHRI RAJNARAIN: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that many
scholars and writers of India have
decided to surrender their national
awards to Government as a protest
against the Official Languages (Amend-
ment) Bill under consideration in Parlia-
ment; and

[ 1 English translation.
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(b) if so, the names of these persons
and what is the reaction of Government
to their decision?}

TE-H /AT (5t Mg Yo wRgw) -
(%) & (@) @ MNfasem, o
FRTAT AT FH] AR A T T
g 7 sy f[qur fr gar G R fF
F St @ 1 x5 sarfuEl & g
F | q Rl & SR g9 «@R
fe=dt fagmt o el 3 oY a9y -
1 soifaat #1 afew #39 #1 fMHug
et &\ TR R B § IR w1
AT 4 3 gOTfaEt AR &1 (ARew
forar § &t s feer Y fafaee Favadi
% ford STRTA 1 7€ o | FCHTY & T
2 for w8 o aw=aT =rfed a1 i fagas
F1 sgaeq0 ey & fawm aar 9%
FE F GETA FAFST A fawrias

IYART qIT qEIF 9797 & ®F § 990
F W F e A ol | }
f[THE MINISTER OF HOME

AFFAIRS (SHRI Y. B. CHAVAN): (a)
and (b) Seth Govind Das, Dr. Brinda-

banlal Verma and Shri Gopal Prasad

Vyas have intimated their decision to
give up the Padma Awards given to
them. According to Press reports some
more Hindi scholars and writers have
also decided to give up such Awards.
Government regret that these gentle-
men should have decided to give up
the awards made to them in recognition
of the distinguished services to Hindi.
Government wish that they had appre-
ciated that the provisions of the Bill
did not stand in the way of develop-
ment and wider use of Hindi for the
official purposes of the Union and as a
link language.]

ARRESTS IN WEST BENGAL

*733. SYED NAUSHER ALI: Will the
Minister of HOME AFFAIRS be pleased
to state the number of arrests made
under the Preventive Detention Act in
West Bengal since November 22, 19677

$I1 English translation.

[22 DEC, 1967 ]
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THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): 618 persons
have been arrested and detained under
the Preventive Detention Act, 1950, by
the Government of Wesi Bengal during
the period 22nd November, 1967 to 15th
December, 1967.

DeManp oF L.D.Cs. WORKING IN CENTRAL
GOVERNMENT OFFICES

*734. SHRI B. K. MAHANTI: ~
SHRI B. C. PATTANAYAK:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it ig a fact that Gaovern-
ment have acceded to the demand of
the Lower Division Clerks working
under the Central Government for not
holding further examination for promo-
tion to the posts of Upper Division
Clerks from amongst the L.D.Cs. ;

(b) if so, whether a copy of the orders
issued in this regard will be laid on the
Table of the House;

(c) whether the same would be appli-
cable to all the Central Government
L.D.C’s working under the various at-
tached, subordinates or independent
offices ; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) As
provided in the C.S.C.S. Rules, 1962 the
first U.D. Grade Departmental Competi-
tive Examination was scheduled to be
held by the U.P.S.C. in December, 1966,
but the same had to be postponed be-
cause of representations against the
conditions of eligibility. The scheme of
the examination is being reviewed and
it is expected that the examination may
be held soon,

(b) to (@) Do not arise.

1PASSING OF SECRET INFORMATION BY
Surr R. S. CHOPRA

*635. SHRI P. C. MITRA: Will the

Minister of HOME AFFAIRS be pleased
to state:

tTransferred from the 19th Decem-
. ber, 1967.



